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[2 JAN. 1991 ]

to Questions 182

3 The Commuttec will lay down rules for the conduct of 1ts business and ssue guidelines

for the admunistration of the Fund

4 The Fund shall be subject to audit by the Comptroller and Auditor General of India.

—sd—
(MAHESH PRASAD)
SECRETARY
(ENVIRONMENT & FORESTS)

Ordered that a copy of the Resolution be commun:cated to all Mimstries/Departments of
India and all State Governments/Union Territories. {Depart

Ordered also that the Resolution be published 1n the Gazette of India for general

1nformation.

To

- The Manager
Government of India Press,
Nw Deiin

Strike of the Telecom Employees

782. SHRI §. VIDUTHALAI VIRUM-
BI- Will the Mimster of COMMUNICA-
TIONS be pleased to State:

(a) whether it is a fact that strike by
telecom employees paralysed communica-
tion facilities throughout the country dur-
ing the month of November, 1990;

(b) if so, what were the main demands
of the employees,

(c) whether any agreement has been
reached between Government and strikers;
and

—sd—
(MAHESH PRASAD)
SECRETARY
ENVIRONMENT & FORESTg

(d) if so, what are the main features
of the agreement reached?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND THE DEPUTY MI-
NISTER IN THE MINISTRY OF COM-
MUNICATIONS (SHRI JAI PARKASH):
(a) Yes, Sir,

(b) Demand of Rs, 100/- p.m, as an
advance to Group ‘C and Group ‘D’ em-
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ployees of the Department on the pattern
of that paid to employees on deputation to
MTNL. |

(¢) Yes, Sir

(d) Main features of the agreement in-
clude assurance to end alleged discrimina-
tion, as above, revision of OTA rates and
expeditious action on some of the pending

staff Issues

Fishing boats captured by Pakistan

783 SHRI VITHALBHAI M, PATEL-
Will the Mimster of EXTERNAL AF-

FAIRS be pleased to state®

(a) whether it 1s a fact that during the
period from 23rd November, 1990 to 10th
December, 1990, some fishing boats with
fishermen on board were captured by Pake-
stan from the sea-water off the shore of

Jakhau,

(b)” whether Government have taken
any step for the release of the fishermen,

and

(c) whether Government have received
any representation from Shree Akhil Gujrat
Machhimar Mahamandal, Veraval (Guj-
rat) in this regard, and if so, what action
has taken thereon?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI VIDYA CHARAN SHUK-
LA): (a) Yes, Sir. Some fishing boats were
reported captured off Jakhau

(b) and (c) The Government has recei-
ved several representations in thig regard
including one from Shree Akhil Gujrat
Machhimar-Mahamandal, Veraval (Guj-
rat). The question of the release and re-
pattiatior of these fishermen has been
taken up with the Government of Pakistan
by our Consultants General at Karachi and
also py our High Commussion i Islama-
bad. This was also taken up at the recent-
ly concliided Foreign Secretary-level talks
held at Yslamabad from 17th to 20th Dec-
ember, 1990

[RAJYA SABHA ]

to Questions 184

Indiang stranded on the Irag-Turkey
border

784 SHRI GHUFRAN AZAM: Will
the Mimster of EXTERNAL AFFAIRS
be pleased to state .

~

(a) whether it 1s g fact that nearly
700 Indians on the Irag-Turkey border '
are still stranded,

(b) whether Government have since
asked the Iraqi Government to ascertain
the whereabouts of Indians stranded
there, and

() 1f so, the details thereof and what
further steps Government propose to take
to bring them back?

THE MINISTER OF EXTERNAL
AFFAIRS (SHR1 VIDYA CHARAN
SHUKLA) (a) to (c) Yes, Sir. It 15 a
fact that about 700 Indians were strand-
ed on the Irag-Turkey border, As a
result of intervention by our Embassy
in Iraq the Indian nationals who were
stranded on the Iraq-Turkey border with
their cars have since been given permis-
sion by the Government of Iraq to leave
the country wity their cars

Ivory poaching in the wildlife sanctuaries
in the Southern States

785 SHRI M, S. GURUPADASWA-
MY: Will the Mmister of ENVIRON-
MENT AND FORESTS be pleased to
state

(a) whtther 1t 1s a fact that ivory
poaching m the wildhfe sanctuaries in
the Southern States 1n the country has
virtually pushed the elephants towards
extinction and that according to wildhfe
researchers the ratio of female and male
elephants 1in the Idduki forests of Kerala
s 1152,

(b) whether Government have made
any critical study of the modus operandl
of the 1vory poachers and also to know
the extent of involvement of officials of
the sanctuaries in the illegal activities of
the poachers;



